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22. Aji-III 

23. Mazam 

24. Demi-II 

25. Hadaf 

26. Gujai 

27. Kelia 

28. Jhuj 

29. Uben 

30. Harnav-II 

31. Sani 

32. Amipur 

33. Hiran(s) 

34. Reso-Mitti (Kutchh) 

35. Kabutri (T) 

36. Umairya ~T) 

37. Khambhada 

38. Mukhteshwar 

39. Und-II 

40. Ozat (Dhrafad) 

41. Aji-IV 

42. Gunda 

43. Ozat-II 

44. Vartu-II 
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E,ctensionlRenovationIModernisation 
Schemes 

1. Ukai Kakrapar 

2. Kharicut 

3. Fatewadi 
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4. Dentiwada 

5. Bhadar (S) 

6. Shetrunji 

7. Machhu-I 

8. Machhu-I & II 
(Dam strengthing) 

9. Prevention of Salinity 
ingress 

10. Kalindri 

{English] 

Contraceptives 
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1195. DR. LAXMINARAYAN 
PANDEYA: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether the Government have 
approved new contraceptives which can 
be injected or implanted; 

(b) if so, the details thereof; 

(c) whether the clinical trials of 
these contraceptives have been made on 
an adequate scale to ensure that they do 
not cause any hannful side effects to the 
users; and 

(d) if so, the details thereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) to (d).A phase III 
clinical trial with Norplant-I Sub-Dermal 
Implant has been started by the Indian 
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Council of Medical Research (ICMR) at 
10 Human Reproduction Research 
Centres attached to Medical COlleges. 

Phase-II, Phase-III Pre-Programme 
Introductory Studies with Injection Net-En 
have been completed by the ICMR. 

Regarding three monthly Injection, 
DMPA (Depo Medroxy Progesterone 
Acetate), based on the recommendations 
of the experts, Drug Controller (India) has 
given approval for the following: 

(i) Marketing of DMPA against the 
prescription of registered 
medical practitioner subject to 
the· conduct of post marketing 
surveillance by the marketing 
company.in consultation with 
ICMA. 

(ii) Conduct of a Pre-Programme 
Logistic Study by ICMA. 

Cancer Deaths 

1196. SHRI D. VENKATESWARA 
RAO; 

SHRI VILAS MUnEMWAR: 

SHRI GOPI NATH 
GAJAPATHI: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the number of cancer deaths 
reports during the last three years; 

(b) the action t~e Govemment 
propose to take to check this disease and 
also help the patients; 

(c) the number of voluntary 
organisations presently working for the 
welfare of the cancer patients; and 

(d) the amount earmarked for the 
Eighth Five Year Plan for the purpose? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) Although no 
reliable data is available, it is estimated 
that about 4 lakh people die each year 
due to cancer in India. 

(b) Under National Cancer Control 
Programme, emphasiS is on prevention, 
early detection of cancer and 
augmentation treatment facilities. A 
number of new schemes have accordingly 
been initiated from the year 1990-91. 

(c) Complete information is not 
available in this regard. 

(d) There is a provision in 8th Five 
Year Plan to provide financial assistanoe 
to Voluntary Organisation for hetllth 
education and early cancer detection 
activities. Allocations are decided for year 
to year. For 93-94 the allocation tor this 
purpose is Rs. 50.00 lakhs. 

[Translation] 

Water Resources in Maharashtra 

1197. SHRI DAnA MEGHE: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Union Government 
have conducted any survey to identify 
water resourcefl. in Maharashtra; 

(b) if so, the details thereof; arid 

(c) if not, the time by which the 
survey is likely to be conducted? 




